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ATTENDENCE,CUM ORDER SHERI OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.12.2017

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBA]

C.P. No. 433/(MAH)/2017

COR4M Present:

NAME OF THE PARIIES Kanashi Biotech P""t. Ltd.

SECTION OF THE COMPANIES ACT: 252 of the Companies Act, 20 13.

S. No. NAME DESI NAT]ON SIGNATURE

1

ORDER

cP 433/2SZNCLT/MBA,IAH/2017

At request of the petitioner Counsel, the Company petition is hereby dismissed as

withdrawn with liberty to file in accordance with law.
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